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ed, it is ndt possible for State Govern-
ments to implement various welfare
measures in the States including financial
benefits to State employeces. All [ndia
State Governments Emplyees’ Federa-
tion made several representations in
this respcct to Prime Minister and the
Union Finance Minister. It is a dual
responsibility of both the State and
Central Governments to meet th2
genuine demands of the State Employces.
The All India State Government
Employees’ Federation has decided to
call upon five million State employees
and teachers to observe one day’s
nationwide token strike on September
4, 1984, and the strike notices have
been served upon Central and State
Governments accordingly. So, I shall
urge upon the Central Government to
evolve ways and means so that the
following demands of the State Govern-
ment employces and teachers  are
fulfilled : —

(1) To control price rise by effect-
ing change in the cconomic
policy of rthe Central Govern-
ment and strengthening and
widening of public distribution
system,

2. 8.33 per cent bonus to State
cmployces.

3. Interim relief to State emplo-
yees on Central pattern and
pay parity with the public
scctor employees.

4. Central D.A. with arrears.

5. Devolution of more funds by
the Central Government to the

State Governments.

6. Vacation of victimination and
scraping of all anti-employees
enactments by the Centre and
States.

7. Full trade union and democra-
tic rights for the State

employees.

(xx) Proposed shifting of Defence
Vehicles Factory and the “Grey

Iron Foundry
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